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Setting up an Assembly in Delhi

•27. SHRI KANWAR LAL GUPTA: 
Will the Minister of HOME AFF
AIRS be pleased to state:

(a) whether it is a fact that Gov
ernment have accepted in principle 
to set up an Assembly in Delhi;

(b) whether it is also a fact that 
Government have decided to remove 
multiplicity of authorities and to / 
provide an integrated authority for 
Delhi;

(c) whether Government propose 
to give the powers of budget, finance 
and services to the proposed Assem
bly;

(d) what are the other powers— 
legislative and executive which Gov
ernment propose to give to the pro
posed Assembly; and

(e) when the Bill is going to be 
introduced for setting up the pro
posed Assembly in Delhi?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL)
(a ) to (e). The future set up of Delhi 
is under the active consideration of 
the Government of India.
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SHRI KANWAH LAL GUPTA; On 
a point of or^Jer. The Hon-^ Minis
ter has given a list o f the Bills to 
your office in which this Bill is in
cluded. Here he says, that is under

• consideration.
MR. SPEAKER: After your ques

tion, Mr. Vijay Kumar Malhotra has 
put a question. You are now raising 
something else. There is no point of 
order.
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SHRI DHANIK LAL MANDAL: 
How does it arise here?
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MR. SPEAKER: We are now con
cerned only with Delhi. This Ques- 

'tion  is about Delhi only.
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SHRI P. M. SAYEED: In view of 
the Government’s stand that Delhi !s 
going to have own Assembly, may 
I know from the Government whe
ther this is the pattern of the Janata 
Party Government to give a democra
tic set up in other places also, like, 
in Lakshadweep Islands?

SHRI DHANIK LAL MANDAL: 
That is a separate question. This 
does not arise here.
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(b ) The irregular appointmenta 
made in the Akashvani and Doordar- 
shan during the Emergency were also 
looked into by the Dass Committee 
and corrective action was taken wher* 
ever necessary. Government is de
termined to root ou f nepotism in all 
its facets from  Akashvani and Door- 
darshan. In' all recruitments, outside 
assessors are being associated. R e
garding the structure and organisation 
o f these me&ia, Government is await
ing the Report o f the Working Group 
on Autonomy for Akashvani and 
Doordarshan.

Minorities Commission

WRITTEN ANSWERS TO QUESTIONS

News Item Captioned ‘Nepotism in 
A.I.B.’

•23. SHRI RAJ KESHAR SINGH: 
W ill the Minister o f INFORMATION

AND BROADCASTING be pleased to 
state:

(a) whether his attention has been 
drawn towards an article entitled 
‘Nepotism in AIR ’ (Sunday W eekly  
o f 29th January, 1978) highlighting 
glaring instances o f nepotism in the 
matter o f appointments and anoma
lies and conflict of categories respon
sible for hampering AIR functions; 
and

(b ) if so, the reaction of Govern
ment thereto and steps contemplated 
to avoid recurrence of such corrupt 
practices in future and set aside such 
appointments made in the past?

t h e  m i n i s t e r  OF INFORMA. 
TION a n d  b r o a d c a s t i n g  (SHRI 
L. K. A D VAN I): (a ) Yes, Sir.

*25. SHRI C. K. JAFFER 
SHARIEF:

SHRI S. D. SOMA- 
SUNDARAM:

Will the Minister of HOME! AF- 
FAIRS be pleased to state:

(a) whether Government have 
appointed the Minorities Commission 
to look after the grievances of mino
rity communities;

(b ) if so, its composition and terms 
of reference; and

(c) the details regarding the mino
rity communities that are going to 
be covered under this Commission?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL M ANDAL):
(a) to (c). The Government i-esolu- 
tion setting up the Minorities Com
mission and giving its composition ancj 
terms ot reference was notified on 
January 12, 1^78. The scope of work 
of the Commission covers all minori
ties, whether based on religion or 
language; the details regarding the 
specific communities and groups that 
would be covered would be worked 
out by the Commission itself.




